
5561 Oral Answers [6 APR. 1966] to Questions 5562 

to a pension of Rs. 200, the additional burden 
will be Rs. 5 to 6 crores. Today Rs. 30 crores 
per annum is the amount of pension  alone. 

SHRIMATI SHAKUNTALA PARANJ-
PYE: The Government have given an increase 
in the salaries of the people who were drawing 
Rs. 2,000 and more. May I know, Sir, whether 
it was more necessary to give them this 
increase than giving any relief to the 
pensioners ? 

SHRI L. N. MISHRA : I think it to be 
justified. 

SHRI G. M. MIR : As a result of the prices 
shooting up, the pensioners are feeling too 
much difficulty. May I know, Sir, whether 
any assessment has been made by the 
Ministry as to how much amount is required 
by way of increase in dearness allowance to 
the pensioners ? 

SHRI L. N. MISHRA : I cannot say off-
hand. But this must have been examined 
earlier. But the question is that an increase 
does not look feasible at the moment. 

SHRI D. L. SEN GUPTA: May I know, 
Sir, whether the Government admits the fact 
that in spite of the wage increase given since 
1947, that is, the date of partition, the real 
wage of the Central Government employees 
today is much less than what was their real 
wage in  1947 ? 

SHRI L. N. MISHRA : This is a different 
question. 

MR. CHAIRMAN: This question relates to 
pensioners. 

SHRI D. L. SEN GUPTA : My question is 
in respect of pensions. They have also to be 
maintained. The pension given to an 
employee in 1947 and in 1955 is not the real 
pension today. I am on the question of what is 
the real  value. 

SHRI L. N. MISHRA : It is a fact that they 
are hard hit. The prices have gone np. There 
cannot be two opinions on that point. 

SHRI I. K. GUJRAL. One thing which we 
have not been able to follow from the 
statement of the hon'b'e Minister is whether it 
is the policy of the Government that 
pensioners should be given only a nominal 
allowance and whether they live 

or not is not the Government's business. Or, is 
the Government concerned with the fact that 
it should have some relcvnnce with the 
realities of life, and that dearness allowance 
should be given to them irrespective of the 
ceiling when the Government continues to 
give dearness allowance to all its employees ? 

SHRI L. N. MISHRA : Sir, the two cannot 
be treated equally. As I stated earlier, it is a 
fact that they are having hardship. So far as 
the question of realities is concerned, it is not 
only the pensioners alone the ordinary citizen 
is also hard hit. 

SHRI G. RAMACHANDRAN : Do the 
Government realise that in addition to the 
many explosions taking place in the country 
over many issues, they are laying the 
foundation for yet another explosion by the 
niggardly attitude they are adopting towards 
the question of giving more assistance to 
those who get pensions ? 

SHRI L. N. MISHRA : Our attitude is very 
sympathetic. We have considered it and, as I 
have already said, on a number of occasions 
we have given ad hoc help also. At the 
moment we have difficulties because our 
economy is undergoing stresses and strains.   
That is the real difficulty. 

 
tfCoNSTRUcnoN OF HALALI DAM   IN M.P. 

*922. SHRI RAM SAHAI: Will the 
Minister of IRRIGATION AND POWER 
be pleased to state : 

(a) the progress of the scheme for the 
construction of the Halali Dam in Madhya 
Pradesh up to the end of the year 1965; and 

(b) the details thereof? 

†[   ] English translation. 
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THE MINISTER OF STATE IN THE 
MINISTRY OF 1RRIGAT ON AND 
POWER (DR. K. L. RAO) : (a) and (b) 
The project is not yet sanctioned by the Techn 
cal Advisory Commiitee. Only preliminary 
works such as deiailed investigations, dr lling, 
gauging, construction of approach roads, 
building etc. were in progress. 

DR.  K.  L.  RAO: The Halali dam is 
intended to irrigate  about  8,16,000  acres. 

 
DR. K. L. RAO : It is quite true because the 

project rep::rt has not been received] from the 
State Government. It has to be approved 
before anv work is taken up :.e iously. 

 
DR. K. L. RAO : The total amount of 

money spent so far is Rs. 17 lakhs on this 
project. 

Pro rata PRICE OF DRUGS 
•923. SHRIMATI TARA RAM- 

CHANDRA SATHE: Will the Minister 
of HEALTH AND FAMILY PLAN 
NING be pleased to state: 

(a) whether  it is a fact    *v    tha 
chemists   have   to sell   drugs   in   loose 
packs  at pro  rata prce  of the  original 
packs; 

(b) if so, whether it is not a fact that the 
drugs, if they remained open for a longer time, 
may get spoiled whereby chemists have to 
suffer a loss; and 

(c) whether Government propose to 
consider the demand of the chemists in 
allowing them leasonablc pro rata prico for 
the sale of drugs? 

THE MINISTER OF HEALTH AND 
FAMILY PLANNING (DR. SUSH LA 
NAYAR): (a) At present the sale of drugs in 
loose form is not legulated by the Drugs 
(Display of Prices) Order, 1962 or the Drugs 
(Control of Pr.ces) Oder, 1963. 

(b) There is a possibility of drugs, open far 
a long t me, undergoing de eriorations. 

(c) The Government of India have to 
consider the legitimate in erests of the dcaers, 
while at the same time to rale-guard the 
interests of the consumer in obtaining  drugs   
at   reasonable- prices. 

DR. K. L. RAO: The State Government 
proposes to have it completed in the Four.h 
Five Year Plan and they are providing, 
accordingly, the amount for that in Fourth 
Plan. 

DR. K. L. RAO : I did not follow the 
question exactly. Of course, Halali river is the 
tributary of the Betwa river, and naturally it is 
part of the valley development. 


